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Hon 'ble Mr. Justice R.R.K. Trivedi, V.C •.
Hon 'ble Mr. S. Dayal,A.M.

The. Ii st ha s ve9 n revise d. brobody is

present to press this application for the
apo l l ic arrt-, Sr i S.D. Kapoor holding brief
of Sri G.P.Agarwal for t~ respondents
states that order has already been complied
with. In the circumstance 5 tte app lication
is dismissed. Notices issued-'.3-re discharqed.

No order as to costs.
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